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NOTIFICATIONIn  exercise  of  the  powers  conferred  under Section 10(1) of the Protection of Women from
Domestic  Violence  Act,  2005,  the  Governor is  pleased  to  appoint  the  following  NGO
namely-  “Creation  Society  ”  of  Tilagaon,  P.O.  Tilabazar,  Kailashahar,  Unakoti  District  to  act  as  Service
Provider  for  Unakoti  District  with  immediate  effect  and  until
further order.

To
The Secretary

Creation Society
Tilagaon ,
P.O. Tilabazar. Kailashahar Unakoti District

Copy to:-

1. The Principal Secretary to the Honhle Chief Minister, Tripura.
2. The PA to the Hon’bie Minister, SW & SE Department.

3. P.S to the Chief Secretary, Tripura.
4. P.S to the Director General of Police, Tripura.
5. P.S. to the Secretary, Social Welfare & Social Education, Govt, of Tripura.
6. The Secretary, Law Department, Government of Tripura..

7. The DM & Collector, Unakoti.
8. The DISE/Programme Officer, Unakoti.
9. The Supdt. of Police, Unakoti.
10. The Manager, Govt. Press, Govt, of Tripura, Badharghat, West Tripura for information with a request

to publish the notification in the next issue of Tripura Gazette.

I f. G-Vu- £i>po,

ID. 1
Additional Secretary to the

Government of Tripura.
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